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Incj!nUV/!f fpr ezporU are ~ pro-
vided. with a view to step up produc-
tion. A sYBtem of. lpacial re,port.inl 
with a view t.o lI:>cWe ~ ,olve pro-
blems of ind).lStry has receJltly been 
.introd'llced. The Finance Minister in 
course ot his speech in the t.ok Sabha. 
on 24th of July haa announced seve-
ral measures-fiscal and others-in-
tended to stimulate industrial produc-
tion. 

(d) The draft outline of the Fourth 
Five Year Plan envisages a compound-
ed rate of growth of about 12 per 
cent annually. The actual increase in 
production in 1966-67 was of the order 
of 2.7 per cent. It is likely that the 
increase in 1967-68 will also be sifinift-
cantly lower than 'the target originally 
envisaged for the Fourth Plan. 

Train Conductors 

·UM. Shri M. L. Sondhi: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that the 
Train Conductors are instructed to 
look after the comforts of the upper 
class passengers only; . 

(b) if So, whether Government pro-
pose to make similar arrangement for 
looking after the comforts Of the 
lower class passengers also; and 

(c) if not, the reasons therefor? 

The MblIster of Ra:Ilways (Shrl C. 
H. Poonacha): (a) No, Sir. 

(b) and (c). Do not arise. 

Automobile Industry 

"1458. Shri YoPlUlra Sharma: 
Will the Minister of IDdastrial Deve-
Jotmaent and Company Mairs be 
pleaS'ed to state: 

(a) whether the automobile indus-
try is facinl a crisil due to the fall 
in the demand for trucks and com-
!Dercial vehicJeI; ad' 

(b) i1 so, the step, t~ ~  Gov-
erMlent to help ~. ~... \n' to face 
t~ crl.al4' 

The ~ 01 1nd1Lltrla1 Develop.. 
meat lQId CODlJI'&D7 Uairs CSbrI P. 
A. Ahmedi): (a) GoV$n1Dlent are 
aware that due to laIl in deuumd tor 
commercial vehicles, some of the 
manufacturers have curtailed produc-
tion in recent months anit laid ott 
some labour. 

• 
(b) The restrictions imposed by the 

Reserve Bank m April last On the 
Scheduled Banks In advancing loans 
to hire purchase companies financing 
the purchase of commercial vehicles 
have recently been withdrawn. 

Following the withdrawal of these 
restrictions, it is hoped that com-
mercial banks will make credit avai-
lable in a ,reater measure to finance 
sales on hire purchase terms thus 
assisting in improvmg the demand 
and sales position of commercial 
vehicles. 

Small Scale bldustries 

°1459. Shri G. :S. Mlshra: 
Sbri Nltlraj Smg'h 
Chaudhary: 

Will the Minister of industrial De-
velopment and Company .Affairs be 
pleased to state: 

(a) whether the freezing of Reserve 
Bank loan to traders has proved de-
trimental to the progress of Small-, 
Scale Industries m the country; and 

(b) the nature of the steps Govern-
ment have takea to keep running the 
business of the snflill scale units In 
the event of recessionary trend in the 
market? 

The MlDlster of Industrial Develop-
D)eDt aDd Compaay ,&Jrairs (8hrl F. 
A. Ahmel'l): (a) No, Sir. 

(b) In order to encourage banks 
to increase their advances to small 
scsle Industries Government has been 
guaranteelnl I'IlCh loans unclei' the 
Credit Guarantee Scheme. Various 
other steps like price preference for 
the product. of the small scale indus-
tries In Government store purchases 



IS391 W rittenA nswers JULy 28, 1967 Written Answers 15392 

programme, reservation of items for 
manufacture in the small s::ale sector 
only, export incentives, have been 
taken. The small scale units are also 
being advised to diversify their pro-
,duction for' manufacturing goods hav-
ing ready market. 

• 
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Bharathl MWs, PoncUeherry 

*1461. Shrl Umanath: 
Shri C. K. ChakrapaDi: 
Shri E. K. iNa1BDar: 
Shri K. Ramani: 
Shri Vlshwanatha MenoD: 
Shri B. K. Modak: 

Will the Minister of Commerce be 
pleased to refer to the reply given to 
Unstarred Question No. 4263 On the 
30th June, 1967 and state: 

(a) whether Government are aware 
of the assurance given to the House 
by Shri Manubhai Shah, the then 
Minister of Commerce, in reply to 
Starred Question No. 543 On the 19th 
August, 1966, that all workers as on 
rolls prior to the c1osl.>re Of Bharathi 
Mills Ltd., Pondicherry, will be taken 
back for work. 

(b) wnether it is a fact that in 
violatioo of this assurance about 1100 
workers and clerical staft have been 
retrenched; 

(c) if so, the reasons for the large-
scale retrencpment; and 

(d) the measures proposed by Gov-
ernment to restore status quo, in 
keeping with the solemn assurance? 

The Minister of Commerce (Shri 
Dlnesh Singh): (a) Yes, Sir. 

(h) to (d). Sri Bharathi Mills Ltd., 
Pondicherry, is a composite textile 
mill. Its installed capacity, when it 
closed down in December, 1966 was 
25,000 spindles and 386 looms and it 
employed about 900 permanent wor-
kers, 300 pool workers, who were 
still to be made permanent, and about 
400 temporary workers who were 
given employment according to the 
changes from time to time. An Inves-
tigation Committee was appointed 
under Section 15 of the Industriel 
(Development and Regulation) Act, 
19111, to look into the aftairs of the 
mill and recommended inter alia the 
appointment o~ an Authorised Con-
troller and restarting of the mill with 
only 1&;280 splodles and 144 looms, 
which would provide employment 
roughly to about 800 workers on17. 




